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Will the Minister of FINANCE be
pleased to state:

(a) whether Government have decided
to terminate services of over 500 sub-
inspectors attached to the Central Excise
Department;

(b) if so, the reason therefor; and

(c) whether they are being absorbed in
some other Department or not ?

THE DEPUTY PRIME MINISTER &
MINISTER OF FINANCE (SHRIT
MORARIJI DESAI): (a) No, Sir.

(b) Does not arise.

(c) It may however be mentioned that
the Government have located 417 posts
of Sub-Inspectors surplus to requirements
in the Central Excise Department because
of removal of physical control over a large
number of excisable commodities with
effect from 1-6-1968. Efforts are being
made to absorb the surplus Sub-Inspectors
in the Central Excise & Customs Depart-
ment,
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Will the Minister of HEALTH, AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT be pleased to state:

(a) whether it is a fact that on the
recommendations of the Rural Homoeo-
pathic Medical Aid Committee, the
Central Government have suggested to the
State Government to open at least 100
subsidised homoeopathic dispensaries in
the rural areas;

(b) if so, whether the State Govern-
ments have reacted favourably to the
suggestion made by Government; &

(c) whether Government will give any
assistance in running the subsidised
Homoeopathic dispensaries; and





